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 Industry  (Shri  Manubhaj  Shah):  I
 beg  to  lay  on  the  Table  a  copy  each
 of  the  following  papers:

 (i)  Certifieq  Acocunts  of  the  Coir
 Board,  Ernakulam,  for  the
 year  1960-61.  and  Audit  Re-
 port  thereon,  under  sub-
 section  (4)  of  Section  1  of
 the  Coir  Industry  Act,  1953.
 [Placed  in  Library.  See  No.
 LT~-434|62.]

 (ii)  The  Rubber  (Second  Amend-
 ment)  Rules,  962  published
 in  Notification  No.  GSR  1162
 dated  the  lst  September  1962,
 under  sub-section  (3)  of  sec-
 tion  25  of  the  Rubber  Act,
 1947,  [Placed  in  Library.  See
 No.  LT-435|62.]

 ANNUAL  पिछएफरा'  or  HinpusTAN  ORGA-
 Nic  CHEMICALS  AND  REVIEW  BY  Gov-
 ERNMENT  ON  THE  WORKING  OF  THE

 Company
 Shrj  Manubhai  Shah:  On  behalf  of

 Shri  Kanungo,  I  beg  to  lay  on  the
 Table  a  copy  of  each  of  the  following
 Ppapers:—

 (i)  Annual  Reprt  of  the  Hindus-
 tan  Organic  Chemicals,  Limi-
 ted.  Bmbay,  for  the  year
 ending  the  3lst  March  ‘1962,
 along  with  the  Audited  Ac-
 counts  and  the  comments  of
 the  Comptroller  and  Auditor
 Genera]  thereon,  under  sub-
 section  (l)  of  section  695  of
 the  Companies  Act,  1956.

 (ii)  Review  by  the  Government
 on  the  working  of  the  above
 Company.  [Placed  in  Lib-
 rary.  See  No,  LT-436|62.]

 PAPERS  LAID  ON  THE  TABLE—
 contd,

 Norirication  unper  ALL  Inpra  Servic
 Act

 The  Minister  of  State  in  the  Minis-
 *  try  of  Home  Affairs  (Shri  Datar):  I

 beg  to  lay  on  the  Table  a  copy  each
 of  the  following  Notifications  under
 sab-section  (2)  of  section  3  of  the  All
 India  Services  Act,  1951,  making  cer-
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 tain  further  amendments  to  Schedule
 TI  to  the  Indian  Administrative  Ser-
 vice  (Pay)  Rules,  954:—

 (i)  GSR  No.  678  dated  the  l9th
 May,  1962,

 Gi)  GSR  No.  702  dated  the  26th
 May,  1962,

 (iii)  GSR  No.  755  dated  the  9th
 June,  1962,

 (iv)  GSR  No.  996  dated  the  28th
 July,  1962.

 [Placed  in  Library.  See  No.  LT-487/
 62].

 NortmricATION  UNDER  EMPLOYEES  ‘Pro-
 VIDENT  Funps  Act

 The  Minister  of  Labour  in  the  Min-
 istry  of  Labour  and  Employment  (Shri
 Hathi):  I  beg  to  lay  on  the  Table  a
 copy  of  Notification  No.  GSR  No.  25
 dated  the  25th  August  +1962,  under
 sub-section  (2)  of  section  4  of  the
 Employees  Provident  Funds  Act,  1962,
 extending  the  said  Act  to  cashewnut
 industry.

 [Placed  in  Library.  See  No.  LT-438/
 62].

 ANNUAL  REPORT.ON  WORKING  oF  InDUS-
 TRIAL  AND  COMMERCIAL  UNDERTAKINGS

 Or  CENTRAL  GOVERNMENT

 The  Deputy  Minister  in  the  Minis-
 try  of  Finance  (Shri  B.  R.  Bhagat):  I
 beg  to  lay  on  the  Table  a  copy  of
 Annual  Report  on  the  working  of
 Industrial  ang  Commercial  Under-
 takings  of  Central  Government  for
 the  year  1960-61.  [Place  in  Liby,  See
 No,  LT-439/62].
 REPorT  OF  INDIAN  AND  STATE  ADMINIS-
 TRATIVE  SERVICES  AND  PROBLEM  oF

 District  ADMINISTRATION

 Shri  Datar:  On  behalf  of  Shri  C.  R.
 Pattabhi  Raman,  I  be  beg  to  lay  on
 the  Table  a  copy  of  Report  on  Indian
 and  State  Administrative  Services  and
 Problem  of  District  Administration  by
 Shri  V.  T.  Krishnamachari.

 [Placed  in  Library.  See  No.  LT-
 440/62].


